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(a) the amount of grant rece:ved 
by Andhra Pradesh from the Central 
Road Fund till March, 1962 for road 
development schemes in t!1e Stale; 

(b) the amount allocated to Andhra 
Pradesh during the Third Five Y"ar 
PJan; 

(c) whether Government of Amb:',' 
Pradesh have represented to the Cen-
tral Government for more fin~in::ial 

aid for development and extension of 
roads in the State; and 

(d) if so, the reaction of l;I"('11 
Government in this regard? 

The Minister of Shipping in the 
Ministry Of Transport and Communi-
cations (Shri Raj Bahadur): (a) The 
total grant given to the Andhra Pl"a-
desh St.ate from the ::e7jt.:":>.! nlJacl 
Fund t:'l the c!1d of ~.:arch 1962 was 
Rs. 24~17 iakhs made up of as fo1-
10ws:-

(j) Ordinary TIp r~·'.'e R3. 14-2[; 
(ii) Allocations Rs. 209 '40 lakhs. 

Uii) Special Re .• ern P",. 19'49 
lakhs. 

(b) Rs. 94:00 lakhs CRs. 78:00 lakhs 
from allocations and R.~. 16'00 bkhs 
from Ordinary Resen'e). 

(c) No. 

(d) Does not arise. 

Buildings for POSt Office in Andhra 
Pradesh 

1822. Shri VIaka: Will the Minis-
ter of Transport and Communications 
be pleased to state: 

(a) the number of Sub-Post Offices 
and Branch Post Offices in Andhra 
Pradesh not yet provided with De-
partmental buildings; 

(b) when the construction of such 
buildings would take place; and 

(c) the total amount that is likely 
to be spent for the purpose? 

The Deputy Minister iu the Minis-
try of Transport and Communications 

1647 (ai) LSD--3. 

(Shrl Bhagavatil: (a) 960 Depart-, 
mental Sub-Post Ofiices and 3 De-
partmental Branch Post Offices have. 
not been provided with Departmental 
buildings. It is not the general policy 
to provide departmental buildings for' 
extra-departmental Post Offices. 

(b) Due to limited financial re-
.ources it is not possible to construct. 
departmental buildings for all the Dc-
;>artmental sub-offices and Depart-
menta! branch offices. More:lver due 
to availability, Of suitable re!lted 
build;ngs. departmental building3 are 
not necessary in each case. It is pro-
posed to coostruct departmental buil-
dings for a.bout 50 Sub-Post Offices, 
during the Third Five Year Plan. 

(c) About Rs. 40 lakhs. 

Ravanasamudra:n Station, S. Railway 

1823. Shri M. P. Swamy: Will the 
Minister of Railways be pleas~d to 
state: 

(a) whether it is a fact that 
RavanaEamudram Station in Madurai 
Division of Southern Railway is not 
provided with a telephone; 

(b) whether it is als:l a fact that 
passengers are undergoill!J great hard-
ship and inconvenience while en-
t.raining and alighting from train due 
to the very low level of platform; 

(c) whether any representation has 
been received by Southern Railway 
authorities from public to mal<e im-
provements to the Station, particular-
ly about raising up of platform and 
installing a telephone; and 

(d) if so, when will the required 
improvements to the station be effect-
ed? 

The Deputy Minister In the Ministry 
of RailwaYS (Shri S. V. Ramaswamy): 
(a) Yes, Sir. 

(b) The low level platforms are 
less convenient as compared to high 
level ones, but it would not be pos-
sible to provide high level platforms 
at all stations, due to paucity of funds. 
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Priority is given to suburba:l stations 
and stations dealing with v'1ry heavy 
traffic, such as at junctions. 

(e) A complaint regarding the level 
of the platform has been received by 
Railway Administration which has 
also inter alia suggested provision of 
a telephone, more quarters, electrifl-
ea tion, etc. 

(d) The matter is under examina-
tion. 
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Salad and Vj:l Hydro-Electric Projects 
1825. Shri B;shan Chander Seth: 

Will the Min;ster of Irrigation and 
Power be pleased to state: 

(a) whether it is a fact that Jammu 
and KashMir State has request"d the 
Union G~vemment to take over the 
execution of S3-lad and UJH Hydro-
electric projects in Chinab basin in 
Jammu; and 

(b) if so, the reaction of Govern-
ment thereto? 

The IIlin's'.er of State in the Minis-
try of Irrigation aDd Power (Shrl 
Alagesan): (a). No. 

(b) Does not arise. 
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